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of the worker and the representative of the 
employer and a satisfactory solution has 
been found. All affected workers have now 
received their finat payments. In such ca es 
where there are discrepencie between the 
contracted wage and the actual payment, 
th Comp y ha agr d to ay p r the 
corttract . One concrete re utt of th 
tripartite discussions was that the r patria-
tion expen es were borne by the company 
and each worker benefitted to the exten t of 
about Rs. 4,000 on thi account. 

(c) Since the company ha accepted to 
fulfil the major demands of the workers) 
action will be considered to be taken if the 
company fails to fulfil its commitm.ents. 

Compen ation (or the 10 sustained to. 
the workers 

5831. SHRI MOHAMMED ISMAIL: 
Will the Minister of LABOUR AND 
REHABILIT A TION be peJa ed to state 
what steps Government propose to 
,ake in order to compensate the loss in 
'eal wages which the workers ha ve 
,ustained? 

THE MINISTER OF LABOUR AND 
J3HABILIT ATION (SHRI VEEREN RA 
I TIL): There already exists a system of 
a.yment of D.A. linked to consumer price 
'ldex number in large segments of the 
rganised sector. So far as the un organised 
~tor is concerned the rates of minimum 
I'ages of the workers in the employments 
eluded in the schedule to the Minimum 
"ages Act are revised from time to time. 
' t the 31st Session of the Lahour ~,finisters' 
lonference held in July 1980 it was decided 
\at minimum wages be reviewed and 
I!vi ed, if neces ary, once at least in two 
~ars, or on a ri of 50 point in the 
\n umer price index, whichever i earJier. 
~i recommendation has been brought to 

notice of the State Governments for 
lPl mentation. 

Lo s uft'ered by Ancillary Industries a 
result of Bombay Te tile Strike 

5832. SHRI A HFAQ HUSSAIN: Will 
the Mini ter of LABOUR AND REHABILI-
T ATION be pJe ed to state : 

(a) whether it is correct that Bombay 
Textile trike b caused a loss of Rs. 2000 
crores and eriously affe ted about a dozen 
other ancillary indu tries such as jute, dy 
etc.; 

(b) what is the total e timated loss 
including laying off of men in ancillary 
supporting indu trie ; and 

(c) whether Government propose to 
resolve this confrontation in the overall 
national interest ? 

THE MINISTER OF LABOUR AND 
Q.EH LITATIO (SHRI YEERENDRA 
PATIL) : (a) and (b) Information i being 
collected and will be placed on the Table 
of the House. 

(c) Keeping l1he larger intere t of 
workers in view, Government have set up 
a Tripartite Committee to go into the 
demands of the workers of Bombay Cotton 
Textile Industry. Meanwhile) Government 
have also announced an ad hoc amount of 
Rs. 30/- per month and recoverable advance 
of Rs. 1500/- to workers resuming duty. As 
a result , as on 2.4.1983, 58 mills were open 
with a total attendance of 1,16,606 c m-
prising 13,581 technical and sup rvisory taff 
and 1,03,025 workers. 

Dismis al of Chairman-cum-Managing Director 
of C.C.L. 

5833. SHRI ASHFAQ HUSSAIN: 
Will the Minister of ENERGY be pleased 
to state: 

(a) the reasons behind the recent dis-
mis al of ChaiRDan-cum-Managing Director 
of Central Coal Fields Limited, anchi; 




